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Master is in addition responsible tor
genera] supervision, goods booking
and closing of the cash,

RArLwAY EMPLOYEES

507. Shri B. S. Murthy: Will the
Minister of Railways be pleased to
state:

(a) whether the Efficiency Bar in
the corresponding old scale of pay of
Rs. 45-5-60-E.B.-95 for Assistant
Station Masters and Station Masters
and the prescribed scale of pay of
Rs. 64-4-120-5-170 is on the same
proportionate level,;

(b) whether all those who had
already crossed the Efficiency Bar in
the corresponding old scales were also
fixeq below the Efficiency Bar stage
in the prescribed scale along with
those who had not crossed the bar;
and

(c) if zo, the reasons therefor?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
No.

(b) Yes.

(¢) The Ctentral Pay Commission.
whose recommendations were accepted,
recommended only a certain credit for
past service. There is no provision for
placing those who had crossed the
Efficiency Bar in the old scale above
the Efficlency Bar in prescribed scale.

NEw RAILWAY LINES

508. Shri Wodeyar: Will the Minis-
ter of Rallways be pleased to state:

(a) whether it is a fact that the
Government of India have asked the
Mysore Government to send proposals
for laying new railway lines in the
State for inclusion in the Second Five
Year Plan: and

(b) if so, the rasture of the pro.
posalg sent by the Mysore Govern-
ment?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes, Sir.
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(b) It is not usual to lay such pro-
posals on the Table of the Lok Sabha.

RaiLway EMPLOYEES

509. Pandit M, B. Bhargava: Wil
the Minister of Rallways be pleased
to state:

(a) whether it is a fact that pro
motions to the wireless operators
posts, both in the selection and non-
selection grades in the Northern Rail-
way are being made on the basis ot
the provisional seniority list;

(c) whether it is contrary to the.
being made without deciding the
objections to the provisional list and
finalisation thereof;

(b) whether these promotions are
instructions of ‘the Railway Board:
and

(d) if so, the action Govemr\nent
propose to take in the matter?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes.

(b) Such promotions are provisiona!
subject to readjustment, if necessary
on the issue of the final seniority
lists, keeping in view the objection,
if any, raised by staff,

(c) No.
(d) Does not arise.
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